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i A / Acvocale EXECUTION NO. 77 OF 2025

i A’;ea Builandshahy * IN

\ egd NO 1688  ORIGINAL APPLICATION NO. 352 OF 2025

MATTER OF
Mohd. Saleem & Ors. ....Applicant
Versus
Central Pollution Control Board & Ors. ...Respondents

ACTION TAKEN REPORT ON BEHALF OF THE UTTAR
PRADESH POLLUTION CONTROL BOARD IN PURSUANCE TO
THE ORDER DATED 18.11.2025 PASSED BY THIS HON’BLE
TRIBUNAL.

I, Vimal Kumar aged about 58 years, presently posted as Regional Officer,
Uttar Pradesh Pollution Control Board at Bulandshahar do hereby solemnly

affirm and state as under:

L. That I, deponent in the; official capacity mentioned above, am
acquainted with the facts and circumstances of the case and as such
competent and authorized to swear this affidavit.

2. That in compliance to the directions of Hon'ble Tribunal issued vide
order dated 21.07.2025 in OA No. 352/2025 Mohd. Saleem Vs

~~~~~~~~ Central Pollution Control Board and Ors., UPPCB issued letter dated
G "-,___’*' y \ 18.11.2025 regarding representation dated 27.05.2025 and

6.06.2025 of Mohammad Saleem S/o Shri Haji Abdul Saleem
(}Vleat Shop Owner) ward no. 31 Apar Kote, Post/Thana-

OI/T IOF \\QQ Parishad Bulandshahar Khadya Suraksha Zone-2 Bulandshahar. A

\Q/
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true Copy of letter dated 18.11.2025 is annexed herewith as

Annexure No.1
3. That officials of Regional Office Bulandshahar has also delivered the

_above letter dated 18.11.2025 of UPPCB to Mr. Saleem and Mr.
OTAQ }Sa@eer Ahmad Quraishi. A true Copy of reciveing is annexed
Ashok Kumar '

e rev>ﬂh as Annexure No.2
avocale
Area-BudndshalThhtkUPPCB vide its letter dated 18.11.2025 has communicated the

Regd. No. 1688 : _ _
o Ex. Dafe %3\'0 icerning meat shop owner that UPPCB is performing its duties
X/ .
01/7" 3 ‘k@\de /the provisions of Water (Prevention and Control of Pollution)
- OF ¢t 1974, Air (Prevention and Control of Pollution) Act 1981 and

Environment (Protection) Act 1986. The above acts does not have
the provisions for the buying and selling of raw material to slaughter

houses.

5. That UPPCB has disposed the representation dated 27.05.2025 and
06.06.2025 of the petitioner and has complied with the direction of
the Hon'ble Tribunal issued vide order dated 21.07.2025 in OA No.

352/2025.
The above action taken report on behalf of the Uttar Pradesh Pollution

Control Board is being submitted before this Hon’ble Tribunal for kind

perusal and consideration.

DEPONENT

VERIFICATION 4

L\ i
ofary
Verified at \?.D.\.*ﬂﬂ'r‘A.s.L!%.Gn this ..5...... day of Febmary, 2026 that the

contents of the above affidavit are true and correct to the best of my

4'*’//,;“—knﬁovledge and belief and nothing material has been concealed there from.
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